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The Parliamentary Secretary to the 
Minister of Mines and Fuel (8hr1 
Thimmaiah): (a) No, Sir. 

(b) Does not arise. 

8hri Indrajit Gupta: May I know if 
the Government has made any asses-
sment of the comparative costs in the 
long run between transporting refined 
product all the way to Cal<:utta by 
pipe line and the establishment of a 
refinery near Calcutta itself? 

The Deputy Minister in the Minis-
try of Mines aDd Fuel (Shri Bajar-
Davis): No, Sir. 

Shri Hem Barna: May I know if it 
is not a fact that an expert committee 
appointed to report on the establish-
ment of a refinery to process the 
Nahorkatiya crude recommended that 
a refinery in Calcutta would be the 
Ir.ost economical proposition and if 
80, why the Government has shelved 
the recommendation of that commit-
tee? 

Shri Hajaraavis: 1 am not aware of 
that recommendation. 

Shri Hem Barna: What !is the 
anllWer? 

Mr. Speaker: He is not aware 
whether that committee had made that 
recommendation. 

Shri Hem Barna: I have got a <:opy 
of the report with me. It has recom-
mended like that. As far as the 
Minister is concerned. . . . 

Mr. Speaker: He does not say that 
what the hon. Minister says is untrue. 
He says he has not got that informa-
tion. 

Shri Bhagwat Jba Azad: Since we 
are expecting to produce about 5 mil-
lion tons out of a demand for 14 
million tons by the end of the Third 
Five Year Plan, how do the Govern-
ment propose to meet this since it has 
not assessed any possibility at Cal-
cutta for an oil refinery? 

Shri Bajarnavis: The next refinery 
will probably be in South India. For 
that purpose, we have already receiv-
ed two reports,' one by the E.N.I. 

and the other is by an American com-
pany. We have also requested the 
Indian Petroleum Institute to under 
take a techno-economic survey for the 
establishment of a refinery in South 
India. When all these three reports 
come in, we shall consider the estab-
lishment of the next refinery, but it 
will very probably be in South India. 

Shri Yallamanda Reddy: What is 
the definite recommendation made 
by this enquiry committee in respect 
of a refinery in South India? 

Mr. Speaker: Order, order. From 
the refinery in Calcutta we are pass-
ing on to the establishment of a refinery 
in South India. Next question. 

Cement Quota for Bihar 

·74'7. Shri Yogendra Jba: Will the 
Minister of Steel and Heavy Industries 
be pleased to state: 

(a) whether it is a fact that sub-
stantial cut has been made in the 
allotment of cement quota to the 
Government of Bihar; and 

(b) whether it is also a fa<:t that 
this cut has created a crisis in the 
industries in that State? 

The Deputy Minister in the Minis-
try of Steel and Heavy Industries 
(Shri P. C. Sethi): (a) No cut has 
been made in the quarterly quota of 
cement for Bihar State. The quota 
remains at 91,800 tonnes per quarter. 

(b) Does not arise. 
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Shri Tyagi: Will the Government be 
pleased to give us some idea as to 
the proportion that they have fixed 
in regard to the consumption of ce-
ment as between the public sector-
the Government and the State pro-
jects--aud ... Jlrivate sector? 

Mr. Speaker: All aver India? 

Shri Tyagi: Most of it goes to the 
Government buildings. 

Mr. Speaker: That is too wide a 
question. 

Shri Tyagi: I only wanted to know 
whether they have fixed any propor-
tion between these two sectors. 

Mr. Speaker: That will be going too 
far. 
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Shri Bhagwat Jha Azad: In regard 
to the quota allotted to Bihar, may 
I know if the quota is based on the 
last year's quota, or whether it is 
based on the demand, as demanded 
by the Bihar Government? 

The Minister of Steel and Heavy 
Industries (Shri C. Subramanlam): 
The point for consideration is, we are 
in short supply as far as cement is 
concerned. It has got to be equitably 
distributed to all the States. There-
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fore. all the State representatives as-
sembled together. and they have ar-
rived at a formula on which basis this 
quota should be fixed and should be 
distribu ted. On that basis the quota 
has been fixed, and the allotments are 
n;,dc on that basis. 

Foreign Experts to Study Coal Trans-
port Problem 

+ r Shri Narendra Singh Mahida: 
':'748,) Slbri P. K. Deo: . i Shri Barish Chandra Mathur: 

L Shri Rameshwar Tantia: 

W ill the Minister of Milles and Fuel 
be pleased to state: 

(a) whether Government are pro-
posing to invite a team of foreign ex-
perts to study the coal transport pro· 
blem; 

(b) if so, when; and 

(c) whether Government feel that 
this would solve the coal transport 
problem? 

The Minister for Mines and Fuel 
(Shri K. D. Malaviya): (a) to (c). A 
proposal in this regard is under con-
sideration; the extent to which the 
study will help to solve the transport 
problem can be known only after 
the study has actually been complet-
ed. 

Shri Narendra Singh Mahida: May 
I know whether there is any dearth of 
talent in this country to solve this 
coal transport problem? 

Shri Hajamavis: No, Sir. Our own 
~xperts are examining the question. 
A suggestion came from the World 
Bank that they might also take a 
hand at exam1ning the problem and 
making suggestions. We could not 
turn down their sympathetic appro-
ach. 

Sllri Narendra Singh Mahida: May 
know when the Government ot 

India propose to solve this problem? 

Shri Bajarnavis: As early as possi-
ble. 

Shri S. M. Banerjee: May know 
from which country the expert is 
being invited and what are hlS svecific 
qualifications in regard to this sub-
ject? 

Tile Parliamentary Seeretary to the 
lUinlster of Mines and Fuel Shrl 
'i2aimmaiahl: An official from World 
Bank who visited India suggested to 
the Government of India that we 
should approach the World Bank and 
request them to make a feasibility 
.tudy of all modes of transport. In 
accordance with that advice, we re-
quested them to make OJ feasibility 
study of all modesoi transport. That 
is under the consideration of the 
World Bank. 

Mr. Speaker: But the question is 
from which country the expert is 
being brought and what qualification 
he possesses in this subject? 

Shrl Bajamavis: We have only con-
veyed to them our acceptance of their 
proposal. But we have not heard 
from them. 

Shri Barish Chandra Mathur: We 
have the Neogy Committee, which is 
a high-powered committee going into 
the matter. Then, I understand from 
the Minister of Transport that he 
has recently appointed anot.'ler com-
mittee to go into the matter. May] 
know whether these facts were 
brought to the notice of the World 
Bank that we have the highest-power-
ed committees examining tbis matter 
and whether in spite of that L"-lEY 
insisted on further examination by 
foreign experts? May I know whether 
~hey have given some special features 
and trends which are being examined 
by them? 

Mr. Speaker: Certainly the question 
should not be so long and contain 
arguments. 

Shri Barish Chandra Mathur: It is 
not argumentative. 

Mr. Speaker: Arguments have been 
given and support has been brought 
from certain other facts also, ]t 
should not be so long, 




